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Electricity Supply Un- Pending

with
dertakings

Acquisi- Select Committee.

tion Bill.
Public Gambling Bill . Do.
Verumpattamdars Bill . - Do.
Restriction on Posses- Do.

sion and Ownership of

Lands Bill.

Special Rightsin Lands Do.

Abolition Bill,

Trrigation Bill Taken up for
consideration
but not passed,

Compensation for Ten- Do.
;nts Improvements
ill.

B. Non-official Bills

© Debt Relief Bill . Pending _with
Szlect Com-
* mittee,
Completion of Nation- Do.
alisation  of Trans-
port Bill.
Malayala Brahmin Bill Do.
Cochin  Co-operative  Introduced.
Land Mortgage Bank
(Amendment) Bill.
Artisans’ Protection Bill Do.
Private School Teach- Dao.
ers’ Lot Improve-
ment Bill
Prevenuion of Eviction Do.
of Kudikidappukars
(Amendment) Bill.

SHri GOVINDAN NAIR: Do Gov-
ernment propose to legislate into law
any of the pending non-official Bills?

Surt GOVIND BALLABH PANT:
There are some non-official Bills.

‘SEr1 GOVINDAN NAIR: I wanted
10 know whether the Government
propose to legislate into law any of
the pending non-official Bills.

. Sumi GOVIND BALLABH PANT:
Government will consider all the
official and non-official Bills that were
pending at the time.

PENDING CASES IN THE TRAVANCORE-
CocHIN STATE

*386. SHrRI GOVINDAN NAIR: Will
the Minister for
pleased to state:

(a) the present number of cases
taken up and pending trial under

[ 29 MAY 1956 ]

Home AFrairs be

to Questions 3650

section 107 of the Criminal Procedure
Code in Travancore-Cochin;

(b) the number of such cases pend-
ing trial for more than (i) one year;
(ii) two years; (iii) three years, and
(iv) four years; and

(c) the reasons as to why the juris--
diction over trial and conviction of
cases taken up under the above sec-
tion is still being vested in the exe-
cutive even after the separation of
the judiciary from the executive in
Travancore-Cochin State?

Tre MINISTER ror HOME AFFA-
IRS (SHrr GoviND BALLABH PANT):
(a) to (¢). The information is being
collected and will be laid on the Table
of the House as soon as possible.
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+[Discovery oF A New FUEL ror
RunNING LocoMoTivEs

*387. SHRIMATI SAVITRY DEVI
NIGAM: Will the Minister for
NATURAL RESOURCES AND SCIENTIFIC
RESEARCH be pleased to state:

(a) whether the , Fuel Research
Institute, Jealgora has discovered a
new kind of fuel for running railway
locomotives; and

(b) if so, how much coal per
engine can be saved in a year by the
use of this fuel?]

tEnglish translation.
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+{TrE MINISTER in THE MINISTRY
or COMMUNICATIONS (SHrr RaJ
BaHADUR): (a) and (b). Investigations
carried out at the Fuel Research
Institute have shown that suitable
diesel o0il can be prepared by hydro-
genation of low temperature carbon-
isation tar produced in course of pre-
paration of smokeless domestic fuel
from Indian coals. Since the effi-
ciency of diesel locomotives is expect-
ed to be appreciably greater than that
of steam locomotives, it is probable
that a saving of coal may result. The
saving in coal cannot be stated as
the matter requires detailed examin-
ation.]
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SHrr H. D. RAJAH: Is it the policy
of the Government to run these
engines without coal as it ran at
Kharagpur without drivers?

Mr. CHAIRMAN:
does not arise.

The questiom

Surr MAHESWAR NAIK: How

does this cost of fuel compare with
the electrified trains?
Surr RAJ BAHADUR: 1 think a

comparison can be made in terms of
efficiency which means how much
work is extracted from a given quan-
tity of coal or other material. In case
of steam produced from coal it is
estimated that only about 5 per cent.
of the possible work contained in the
fuel consumed is extracted in this
means of traction. In case of elec-
tricity it is about 12 per cent. In
case of diesel it is about 30 per cent.
That is the economy that is reflected
by these percentages of efficiency

W SEE g a9 § fag fawe wat

*35e. ot 7aw fag otgw v
TgEE A ag TAW FOFA FW
f& fFr #Tom & AT-FH-JaT-ATIR
] wra sTEEE A f7 faEw
Wt & forg srygfaar a0 &1 safaaqn
aF Afaa @ & = &1 &7 F &
X4 &Y w97 FY avfas g g & ?

t[SPEc1AL RECRUITMENT TO THE
INDIAN ADMINISTRATIVE SERVICE

*388. Surt NAWAB SINGH CHAU-
HAN: Will the Minister for Homr
ArrFairs be pleased to state the
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